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+[Tee MINISTER or INTERNA-
TIONAL, TRADE (SHRr MANUBRAI
Suan): A statement ig laid on the
Table of the Sabha. [See Appendix
XLVII, Annexure No, 4],

Himrine DepoTs oF NAHAN FOUNpry

*166. SErt SHIVA NAND RAMAUL.
‘Will the Minister of INDUSTRY bhe
pleased to state:

(a) whether the hiring depots of
the Nahan Foundry have been p,.
opened for hiring out cane-crushers;
and

(b) if so, what measures have heen
taken to make the depots econopmic
units?

Tue MINISTER or INDUSTRY
(Sert N. Kanunco): (a) and (b)
The information is being collected and
will be placed on the Table of the
“House,

GLASs FACTORY AT HYDERABAD

*167. Smrt P. K. KUMARAN: will
the Minister of InpUsTRY be plegsed
to state:

(a) the progress so far made in the
setting up of the glass factory at
‘Hyderabad with Hungarian eollabora-
-“tion;
(b) what is the estimated cost of
the factory; and

(c) what ig the amount of forejgn
exchange involved?

Tege MINISTER or INDUSTRY
(Sert N. Kamunco): (a) to (¢)
Land for the getting up of a compogite
glass factory at Hyderabad is report-
ed as being acquired. The estfmated
cost of the project, according to the
information now available, iz expect-
ed to be about Rs. 200 lakhs, out of
which the element of foreign ex-
change involved in the gcheme woyld
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be about Rs. 164 lakhs. The proposed
terms of collaboration agreement with
Hungarian party, that have been sub-
mitted by the glass factory, are under
examination,
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DISPERSAL OF TEXTILE INDUSTRY

*168. Surt SITARAM JAIPURIA:
Will the Minister of INDUsTRY be
pleased to gstate:

(a) whelher Government have fore
mulated any scheme for a wide dis-
persal of textile industry in the coune

try;
(b) if so, the details of the scheme;
and |

(c) whether industrialists and the
varioug Chamberg of Commerce have
been consulted in this matter?

Tre MINISTER or INDUSTRY
(SHRT N. KANUNGO): (a) and (b)
No scheme for the dispersal of the
textile industry has been formulated;
but in licensing textile miils during
the Third Plan period, the State Gov-
ernment’s suggestiong for the location
of the unita have been adopted.

(¢) No, Sir,
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+[Srzure or colp uwpEr GoLd
CoNTROL ORDER

+169, S SEr1 V. M. CHORDIA;
| SERr G. K. KAPOOR:

W11l the Minister of Fmvance be
pleased to state:

(a) the quantity of gold seized in
the districts of Mandsaur and Jabal~-
pur after the amendment in the Gold
Control Order which permitted the
making of new ornamentg out of the
old oneg and the number of persons
from whom gold wag seized;

(b) how many of the persons refer-
red to in part (a) above were given
an opportunity to explain their posi-
tion before their gold was seized by
the Excige Collector; g

(¢) the number of cases in which
the final orders have been passed;

(d) the number of cases that are
still pending; and

(e) the number of cases in whick
the Excise Inspector took action for
seizure of gold but later on did noth-
ing upto 1st April, 1964?]
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+[Tae DEPUTY MINISTER v Tam.
MINISTRY or FINANCYE, (SHRIMATY
TARKESHWARI SINHA): (a) to (e) The
information is being collected and will
be laid on the Table of the House as
early as possible.]

STUDENTS FROM LACCADIVES

*170. Serr A, D, MANT: Wil tha
Minister of HeaLtH be pleased to-
state:

(a) whether some candidates have:
been sent from the Laccadives to the
Alleppey Medical College for pursu-
ing their education; and

(b) if so, what ig the nature of the
Government’s assistance which is
being given to these students?

Tee MINISTER oF HEALTH (Dr.
Susmita Navar): (a) Yes, Sir, Five
students were nominated by the Gov-

ernment of India against reserved
seats,
(b) The Administration of the

Union Territory of Laccadivegy pays
all the feeg chargeable from these
students by the college authorities and
also giveg a scholarship at the rate of
Rs. 70 p.m, and an annual lump-sum
grant of Rs, 125 each, besides facilities
of free transport to and from the
mainland once a year.

i€ qan frg mromfedt vt qat
qffeA & wEew

*39. HY WEA AN WEE:
T gt ARl A ST FTFW FG
£

+[ ] English translation,

i[ 1 Transferred from the 21st

April, 1964.



